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INTRODUCT ION

I, the Chairman, C.mmittee on the Welfarc of Scheduled
Castes and Scheduled Tribes, having been authorised by the
Committze to submit the Repost on their behalf, present this
Twenty-First Report (Tenth Lok Sabha) on the Ministry of Human
Resource Development (Department of Education) - Reservations
for and employment of Scheduled Castes and Scheduled Tribes in
Kendriya Vidyalaya Sangathan and Kendriya Vidyalayas including
reservations for SC/ST in admission therein.

2. The Committee took the evidence of the representatives

of the Ministry of Human Resource Development (Department of
Education)and Kendriya Vidyalaya Sangathan on 28.1.1993 and
15.3:1993. The Committee wishto express their thanks to the
officers of ‘the Ministry of Human Resource Development (Department
of Education) and Kendriya Vidyalaya Sangathan for placing

before the Committee material and information the Committee
wanted in connection with the examination of the subject.

3. The Report was considered and adopted by the Committee
on 15th April, 1993.

4, A suminary of conclusions/recommendations contained in
the Report is appended (Appendix).

New Delhi AUT TICATED CTY k. B 29-H#-93

ri 3 Committee on the Welfare of
—April, 1993 Scheduled Castes and

Vaisakha, 1915(S) Scheduled Tribes.
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A=QRGANJS "TIONAL SET UP

c , | .
1) Kendriya Vidyalaya Sangathan was registered as a Society under
[the societ;eg /[/Registration Act XXI) of 1860 on Dec. .15, 1965 with \ the
iigkopening and managing the Central Schools, henceforth
called Kendriya Vidyalayas with -the f'dllowing 7bjectives :

i) to cater to educational needs of the Cthildren of
transferable Central Government employees including
Defence and Para-Military Personnel by providing

a common programme of education;

ii)  to pursue excellence and set pace in the field of

school educétioni

iji) to initiate and promote experimentation and
innogativeness in education in collaboration with

other bodies like the CBSE and NCERT etc.

iv) to develgp the spirit of national integratinn and

create a sense of Indianness among children.

1.2 The Sangathan is wholly financed from the non-plan

funds of the Government of India. The office of the



Sangathan will be situated in Delhi or at such other

place or places as the Sangathan shall determine.

1.3 'The Sangathan functi»sns through a Board >f Governors
which is its executive body.

The Minister ' - of Human Resource Development in
char ge of the Kendriya Vidyalaya Scheme is the Chairmman
of the Sangathan. The Vice-Chairman is an officer of
the Ministry of Human Resource Development nominated
by the CGCovernment of India. The other Members are
appointed by the Gvernment of India from amongst
senior officers of the Ministries of Finance, Defence,
Urban Development and Ministry of Personnel as well as
distinguished educationists inc-luding_' representatives
of the Central Board of Secondary Edﬁc'ation, NCERT,

State Govermments and three Members o»f Parliament. .

[ ] ~
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Be BOARD OF / RNORS

l.4 The Board of ‘Governors of Kendriya Vidyalaya
Sangathan is charged with the responsibility of carrying
out the objectives of the Sangathn as set forth in the
Memorandum of /issociation. The Board is respinsible

for the management of all affairs and fonds of the
Sangathan and has the authority t» exercise all the

power of the Sangathn. Rule 19 regarding the composition
of the Board of Governors inter-alia provides that

one or more members of the Sangatﬁ%lmay be nominated by the
Ministry of Human Resources Development for this purpose {y-.

time to time.
\
1e5 The Committee wanted to know whether SC/ST

Members are included in the Governing Body of Kendriya
Vidgalaya Sangathn. In reply the Ministry of Human

Resource Development stated that :

"There is no such stipulation for
membership »f the Governing Body. It
is also not considered necessary.
There are enough safeguards inbuilt
in the systeom in the matter of
appointments/admission to SC/ST in
Kendriya Vidyalaya Sangathan.*

le6 However the Committee have been informed
that the present Board of Governors includes one

Scheduled Tribe Member.



. .!-'.

le7 The Committee are informed that there is n»
stipulation for including SC/ST membars in the governing

body and the present Board of Governors includes »ne 3T

e — i ¢

membér.' They are not eonvinced with the argument »f
' the Ministry that there are cnaugh saf:guards inbuilt in

. the system in the matter of appointments/admission t» SC/ST

in Kendriya Vidyalaya Sangathan. The Committees note

 that according to provision of the rules relating t»
composition of the Board of Governors, ogne or more members
of the Sangaihan may be nominated by the Government of

India 41 the Board of vaernors from time to time for

the management of the I.fffairs of the Kondriya Vidyalayae '
;They, therefore, recommend that a suitable provisiosn may
|be in corporated in the Rules that at least one member:
cach from SC and ST caﬁegory of comparéble status shall

be nominated to.the Board of Governors of Kendriya Vidyalaya

Sangathan so that the interests of SC/ST people are taken

icare of «
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CHAPTER - II
ORGANISAT ION/L MATTER®
' Liaison Officer and Sp-cial SC/ST Cells in the Ministry
2.1 'T}-_a:-_' Committee wanted to krcw, as tu how the Department |
of Education ensure the strict compliance of the i
reservation -.ordérs by ‘Ken:fifiya Vidyalaya Sangathan. In reply
the Ministry stated that quarterly reports on the
izﬁ;;lementation of reservation orders in Kendriya
Vidyalaya Sangathan are obtained by the U Division
of the Department of Education which are
submitted to lLiaison Officer for SC/ST of the Deptt,
2,2 The Committee have beon informed that the Dputy
Secretary/Director (Admn.) in the Department of
Education has been nominated ss the Liai.s;-n Cfficer
for SC/ST, An SC/ST Cell is functioning under the
charge of a Deputy Education advisor (Dy,Secretary
Planning). The compositicn of the Cell is s under :=
a) Asstt, Director - 1
b)  Senior Investigator-2
c) Statistical Asstt .-l
The Cell is functioning for more than 5 years,

The prescnt Divisional Head in charge of the Cell



i.e. Deputy Educational Adviser(Planning) ialongs to
SC.

Liaisomr Officer and SC/ST Cell in Kendriya Vidyalaya
Sangathan |

2.3 When asked whether there is any Liais0On Officer
‘and Special Cell for SCs and STs in Central/Zonal/
Regional Offices of Kendriya Vidyalaya Sangathan
to monitor the implementation of Reservation Policy)’

' the Ministry replied in affirmative.

2.4 The Committee have been informed that the Deputy
Commissioner(Admn.) in the Kendriya Vidyalaya Qphgathan
Head Quarter is the Liaisom Officer, He looks after
the functioning of implementation of reservation policy
in Kendriya Vidyalaya Sangathan. Section Officer of the
Cell is a Scheduled Caste. Asstt, Commissioner in

. who
Regional Officey/looks after reservation policy.

2.5 The Committee have been informed that the role of
Liais®n. Officer so far has been to receive necessary

reports and returns from various .réJbomal offices



. SEEER R

and oversee that the reservation policy is implemented

by them. Observations are sent to the comcerned. authapdti
as and when they ceme to the notice of the Department.
However, the Department is considering feasibility of

nominating an officer :charged with the responsibility.

. s



2 © The Commi tteg have been informed that rosters arc
being maintained by the Kendriya Vidyalaya 5 ~naathan
both for direct recryihnent and promotion. They have
zlso been informed that the liais¢m officer frequently
inspects the rosters and bringsto the notice of the
respectivé authorities, the discrepancies/shortcomings
_ in the maintenance of rosters! Tt has alsw besn state th-t

for want of / written records of the inspections and action thereon,
it is difficult to snalysU. the findings and c mpl ‘LW"L
- apd - therefrre,” action to intrnrduce written
formats for inspection 18 being taken.

247 On being asked since when the rosters a;e being
maintained in Kendriya Vidyalaya Sangathan, the Ministry
replied that for appointment, promotion, sen%%zity etc.
rosters are maintained since 19 August 1971. /Ministry
also statad that for all the teaching and non-teaching
posts other than Croup D employees 40 poiﬁt roster and

for Grow D 100 point roster is followed.



2.8 The Committee pointed osut that as per Covernment
of Indja‘s-instructions the recruitment ofsfé?pand tD*
Grouw Employees is done on regional basis by following
100 point rosters. and " ~: wanted to know the
reasons for not following these orders. In reply the
Ministry stated that the 170 point roster is fsllowed
for all Group 'D!' pasts. ~ Recruitment t€ Group 'C’
posts is done by inviting applications from the
candidates through open advertisement. Moreover, the
Regional Office has a jurisdiction over more than

one State, hence a 40 point roster is maintained for

category 'C' posts.

2.9 In reply to“a similar question, the representative
of Ministry of'Human Resqﬁrce Development stated during

evidence: )

"We are following 40 point because
we are advertising it on all India
basis. The TGT, Primary Teachers,
come under CGrup C and for the
teaching community for whom
transfers take place all over the
country, we have a common all-India
cadre and that is why we have this
40 pnint roster".
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Gomplaints/CGrievances

2410 The Committ=e wanted to,.xpow the number of
complaiﬁts/representations/suggestions received
from SC/ST Employees in Special Cell for SCs and
STs during the years 1989, 1990 and 1991 and their
nature. In reply the Ministry stated as under:

Year No.of complaints/ Nature of : Time for
Representations/ seh disposal -
Suggestions complaints

received from
SC/ST employees
in special cell
for SCs/STs.

-—.——u——_— ——— i — ——— -— A —— -

1989 61 Regarding Within one month.
Appointment/
Promotion
harrasement

1990 29 ~do= ~do=

1991 24 -do- -do-
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2.11 The Committee have becn informed that rosters arc
being maintained by Kendriya Vidyalaya Sangathan for b-th
direct recruitment and promotion. They have als» boen
informed that the liais>n officer frequently inspects the
rosters and brings t» the notiec »f the respective authirities
the discrepancies/shortcomings in the maintenance of
rosters. The Committee note with cencern that for want

of written records of the inspecti 'ns and acti-n therewn,

it is difficult to analyse the findings and c-mplaints.

They recommend that the Ministry should introducs written
formats for inspection and suitable action be taken » the

basis »f the findings.

212 The Committee observe that the number »f
complaints/representatinons and sugjestinns received from
-3C/ST employees in regard to their appointmeﬁt/promatian
and harassment amount to 61, 29 and 24 in the years 1989,
1990 and 1991 respectively. They recommend that a
scparate complaint/grievance register should be maintained
to> record the complaints as and when received and steps

taken for their prompt disposal.
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R T i in ~vice

Direct Recrujtment and Promotiop

3.1 The Committee "r® informed that the reservation
policy in favour of SCs and STs is applicable for
appointment of tcachers g8 well as Secretarial Staff
through direct recruitment as well as by promotion.

Ns per Government of India instructions 15% posts
are reserved for SC é?&% for ST in direct recruitment

as well as in promotion respectively dince 8th June,1970

which is being followed in Kendriya Vidyalya Sangathan

3.2 The Staff position both teaching as well as non-
teaching furnished by Kendriya Vidyalya Sangathan as on
30.4.92 iS aS Llnder:— |
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. m.H..L.um. POSITION AS ON 30

TOTAL NO, “CTULLLY ihain
NAME OF POST OF EMFLOYEES IN IS S % AGE SHORT FALL % AGE SHORTAGE
- (S4NCTION) POSITION GEN, SC ST SC ST SC ST SC ST
Principal 695 571 549 17 5 2498 0.88 69 38 12,02 6.62
Vice-Principal/ 346 329 329 - - - - 49 24 15,00 7.50
Gr,II
PGT 5226 3666 3497 154 15 4,20 0,41 396 260 0,80 7.09
TGT 8844 7266 6600 576 90 7,93 1,24 514 455 7.07 6,26
Head Master 371 207 192 12 3 5,80 1,45 19 12 9,20 6.05
PRT 10575 8856 7995 73 128 8,28 1,44, 595 537 6.72 6.06
Music Teachex 718 672 629 40 3 5.95 0,45 61 47 9. 05 7.05
PET 1154 675, 659 15 1 2,22 0,15 86 50 12,78 7.35
Drawing Icacher 493 389 35t 32 § 8,23 1.54 26 23 6.77 5,96
SUPW 1196 765 749 15 1 1.96 0.13 100 56 13,04 7.37
Yoga Teacher 562 347 331 15 1 4,32 0.29 37 25 10.68 7.21
Librarian 736 629 572 49 8 7,80 1,27 45 39 7420 6423
oo eaching 8772 7625 4528 2670 427 35.02 5.60 - 145 - 1.90
39708 31997 26681 4328 688
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3.3 It is observec from the above statement that in
respect o7 rtaff of all categories the representation of
Schedules Czstes and Scheduled Tribes, is mueh below.

at present
then the -gecuired g-ota. There islno'Scheduled Caste or
Schedyled Tribe Vice Principalr in the KVS.
3.4 Th: Committeec - are informed that the reason for

shortfall arc 2=

(i) Insufficient availability of qualified
SC/ST candidates.

(ii) Unwillingness of selected SC/ST candidates

to join or remain in service as they also

find other opportunities. This is because

the teaching profession requires high )

educational qualifications and.SQ/ST candi-

dates possessing them are scarce.'.
3.5 In reply to a question regarding poor performance
of Kendriya Vidayalaya Sangathan in recruitment of SCs and
STs, tho ymporesentative of Ministry stated during evidence
"till 1980 seee.. attmpts were made to recruit the oersons
of SCs anc¢ 3Ts category. Unfortunately, because of certain
qualifications required for the purpose of teaching and
because of other facilities, other members being available,
not meny candidate: were willing to take up teaching as a
profession. We have instances where the Sangathan was
constraincd to go in for de=reservation to fill up the
VaCaNCyeseeee. As 18r as SC peOple are concerned we are

likely to fill up all the vacancies that we have advertised

in May, 1992, we are still dgficient in the cawe of ST."
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3.6 '.On heing . pointed out that one of the reasons
for huge shortfall of staff in respect of ST

category in Kendriya Vidyalaya Sangathan is that
they are not following 100 point roster in recruiting

CGroup 'C' even in tribal dominated regions,

— the witness stated during
evidence:

"This recruitment is linked with the cadre

because of the nature of job and this is spread:
all over the country",

He added,

"We have a problem of All India cadre, which
means promotion, transfaer take place on all
India basis™".

3.7 The Committee observed ' that unless some
regional recruitments are made in a liberalised

manner, the vacancies of Class III andN postsin
reserved categories would remain _
L - - unfilled 'To this ., the witness reacted

during evidence: as follows:f

"f we are to change for CGroup C from

40 point to 100 point (roster) then the
advaritiage which the SCs/STs are getting
in a particular region would be lost;
then he can not apply elsewhere".
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3.8 The Committee are deeply distrossed to nuie
that there has been huge shortfalls both in direct
recruitment and in vacancies filled through promotions in
KVS which are attributed to'insuffi?ieht availability »f
qualiffed SC/ST candidates and unwillingness of selected
SC/ST candidates to join or remain in service as they also
find other opportunities. The representative of the
Ministry admitted during evidence that because of

certain required qualifications many candidates were not
willing to take up teaching as a profession which resulted
in huge shortfall of SC/ST category and the SEhgathan
was constrained to go in for dereservation bL: 131 wp

the V3can§ies. The'- reasons are hardly cenﬁincing

to the Committee. They regret to point out that in

case of ST candidates particularly the shorﬁfall is
mounting. They recommend that all out efforts §hauld

be made to ensure prescribed represenpatiqn nffSCSASTs .
in the « services »f Kendriya Vidyalgya'sangathan

without further delay. '

3.9 -The Committee further recommend that as

per Government instructions whenever circumstances

demand, vacancies reserved SCs and STs should be *

intercharged.
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3.10 The Committee have been informod that due

to all India Cadre »f Group C posts in Kendriya
Vidyalaya Sangathn 40 point roster is being followed
for recruitment to those posts. The Committee strongly
feel that recruitment to Group C past should be made

on local/reqgisnal basis by following 100 point roster
beccause in tribal - dominated areas, the availabll<ty
of candidates will be much more than when the
recruitment is on all India Basis. The Committee,
therefore, recommend that in view of the huge shortfall in
Group 'C' posts in Kﬁ??ii%iMYEg{alaya Sangathan
recruitment should be madefreginnwisa with 100 point
roster so that more and mére candidates from SCAT

category are available to wipe of the backloge
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CHAPT:R ~ IV
RECT .,_;ITMENT PRCCEDURE
{ When asked ~bwtis the recruitment policy in Kendriya

Vidyalaya Sangathan for selection of Secretarial and
Teaching Personnel the Ministrfﬁ'HRD infermed that the
recruitment Of teaching and non=-teaching posts in KVS is
made on .ill India basis and the vacanciéé under direct
recruitment quota are gdvertised in local and Tegional
Rewspapers through out the Country and also in Employment
News (Weckly). The application are collected centrally to
grade th: candidates for shortlisting them for being 
called Zor interview and an Expert Committee for interview

is constituted for selecting the teachers.

4;2 On bheing asked as to a1 what relaxations
to SC/ST candidates

are pr0v1aed/%o far as minimum qualification is concerned,
the repregentative of the Ministry stated during evidence.
"here is no relaxation for SC and ST in respect of minimum
qualification for the interview, but in terms of their
performance in the interview, we do try to go as f8r

below as posgibleﬁ .

4.3 . Regarding the method o} selection ef candidates the
Cemmittec were iﬁformed that candidates are selected through
duly constituted selection Committees, through interviews/

tests.



4.4

K

When asked what about the bercentage of marks, the

witness »cpliod during evidence @

4.5

4,6

graduate

"There is no mention of percenta?e of marks for

tho .primarv tcachers, their qualification is just

pass mark, but percentage of mark has been
mentioned in TGr."

The: vitnessy further clarified:

"In theprocess of selection, when they are called
for the intcrview and whan we try to select the
candidates, we do two things. In One case, we
invite only in the ratio of 1;8 and in the other
case, we invite in the ratio of 1;10 even though
we may stop for the general candidates at a
higher percentage depending upon the performance .
and their ecademic qualifications. In the case
of SC and ST candidates, we do not want to
resctrictourselves to any percentage of marks but
vic would like to come down as much as possible
and even the minimum qualification prescribed axsuld be .
rclaxed and take as many as possible so that we
arc able to fill up the vacancies. In ene case,
th:s desire is to take the best possible and iIn
the other case, the desire is to fill up the
vacancies. That is the sort of approach that we
arc making,"

The witness further elaborated ¢

“The approach is totally different. In one case, it
is Zone by selection test. We have a large number
of applications. We do this in order to see that

a limited numbzar of candidates are called for. In
othor case, we have to fill up as much vacancies as
possible. As fmr as primary teachers are concerned,
there is no such percentage of marks prescribed.

For trained/tcachers,sit is 45 percent. We have to
restrict to that. But we will be willing to come-
down and tgqke anybody who is available and put him
therc. There, we do not put him to such wigorous
tests during the process of selectien.®



Tho 'dtness added :

4,7 Mz don't go beyond 40 percent."

Jhon the Committee specifically pointed out that

after giving 5 percent concession only *thc“SG_/ST

candidatce tho have isecured. iess than 40 percent marks-
will no: bc -called for interview, the witness replied

in aff<irmative.



B. RECRUI [T BCARD/SELECTION

4,8

for varibug posts

The Committoe were informed that candidatesZgre

‘selectec through duvy constituted Selection Committees.

The folloin~ is the composition of the Selection Board

in Teachin” posts :

TBACHINSG

l. Educetional Administrator/
Emincnt Educationist

2. SC/ST Officer

3. Lady Officer

4, Member of Minority Community

5s Subject Experts in the concerned
subjects

6.

KVS Officer

NQN=-TEACHING

1,
2
3.
4,
Se

4.9

Commissioner,@t.:ommr(Admn.)f
DC( Admn, )

SC/3T Officer from MHRD
Senior Officer of KVS Hqrs.
and from sister organisations
like {CERT/NIEP.\/CBSE

Lady OZficer

KVS Officer

Chairman

Member
Member
Membex

Members

Member-Secretary

Chairman
Member
Member

Member

Member-Secretary

The Committoce were also informed that SC/ST

member is always associated with the sed.zcion process,
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Regarding tha gurstions that are asked in interview

the reor- entative of the Ministry stated during evidence:

L

fofr&

lors

#For nost=grasuate teachers, questions are on the
subjcct because knowledge of his subject is very
imoortant and he has t0 teach at the university
l:vel and saiz is the case with the TGTs. In the
case Oof orimzry teachers, questions are on general
avrareness like what is education, etc. because
aftcr all, a orimary teacher is an ordinary
crawate teacher in any subject with B.ED degree.
His task is c¢eneral awareness. If a person is
a graduate in three subjects, it is not necessary
that he will be asked to teach only in those
throe subjects. He may be asked to teach any
subject in the primary classes. So, my require=-
ment will be general awareness sO far as subjects
aro concerned. Therefore, questions will be a
very very general nature. The basic point is
whether he can carry the children alongwith him
or not because the primary stage is the formative
stage and children are forced in that stage trying
to grapnle what cducation iw so, the teacher
should be able to guide the children. "

Thas .itness added 3

1For post=graduate, we have subject competence

an? in interviows, out of 100 marks, 50 marks are
for subject competence, cOmmunication skill and
bilingual compctence = because he has to teach in
Bnilish and Hindi in higher classes = and general
awareness and participation in/- curricular c o
activitics carry ten plus ten marks respectively.
do can ensurs fair play and uniformity in the
standard of quostions asked by broadly outlining
th> syllabus out of which these questions should
bo asked, so far as subject competence is crncerned.
As rcgards communication skills, extra=curricular
activities etc. we cannot, probably, think' of a
model question, syllabus, etc."

On being asked whether separate interviews for SG/ST

candidate held in different dates. The witness feplied:

"o have separate interviews for them. The interview
Conmittee is the same, but there are different dates.
If the date is the same, as it may happen sometimes,
interview is separate for SC and ST candidates and
we keen the time different."



GHAPTER V
t T driva Vidvaa athan
5.1 When the Committee wanted to know about the

backlog figures of SC/ST vacancies separately since 1987

as per Toster, the Ministry of HRD, fumished the following
statement:=



ST.TZMINT OF 3

-\CKLOG FIGURES OF SG/ST VACANCIES SEP,

SI.!ZE 1987 £0 1991 AS PER ROSTER PQINT

e . e e —

GARARIED FOTLILGD FROM

1937 to

T —— -

‘RA\DE POST

. SC
& Principal -
2 DPGTs 232

TGT 243
C  PRT 221

MISG CAT. 30

{

O. ED&HH&. ; -
C. UDC 3
C. Jr. Steno 1
C. LDC(KvS) 13
G LDC (HQ & ROs) o
D LDC (Kvs) 81
D. LDT (HQ#ROs) 2

1583 1989 1990
37 SC ST SG ST __sc
- 2 4 9 9 18
133 168 125 168 125 168
102 188 123 167 136 209
120 141 129 104 131 165
12 50 3l 64 46 102
-~ 1 - 1 = 1
- - 1 - 1 -
7 11 13 15 17 19
12 2 16 1 14 9
1 2 1 1 1 1
09 50 11 34 11 7

19

19
1

11
1

WATELY

REM/RKS

N Y | 1

Since filled uwp

Since filled up

Since filled uo

Since filled up
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5.2 It is observed from the statement that theme are still
backlog vacancies in respect of principal, PGT, TGT and PRT.-

When asked whether any Special Recruitment has baen
undertaken by Kendriya Vidyalaya Sangathan for Scheduled
Cuctcs and Schoduled Tribes the Ministry, HRD stated
that Special Advertisement to clear the backlog vacancies

"'in teaching and non-teachnig posts reserved for
3C/ST has been notified in the local/Regional News Papers
throughout the Country including Employment News (Weekly)
on 30.5.1992 and 6.6.1992 respectively., Recruitment is

under process.
s

§ "7 The witness clarified during evidence i-

"We had a (Special)drive in 1989 and anpther in
1992 whi-h is more relevant. In 1992, as I

lained t.gw earlier, we wnt in for two adwertise-
fexP ? mééts onec in th; month of May, 1992 exclusively
for SCs and STs and the other in the month of
July, 1992 for general candidates as also the
Scheduled Castes and Scheduled Tribes :=
" o+, The information infespect of special recruitment
' drive of identified backlog vacancies dong in May,
1992 is given below:-
No. of Posts No. of applications No, of elijible
advertised receiyved candidates . .. ..
SC IT SC ST Sc ST
PRT 165 161 5985 998 4378 585
Ts 209 162 6458 785 4792 - 575
SC. 102 66 761 126 516 93
ate.

T 168 125 2870 306 2020 178
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No. of candidates No, of candidates NoO. o] candidates
called for inter- appeared in the selocted

viow inferview N
§E ST ' (ol ST sC- ST
PAT 4378 585 3019 368 165 86
TGTs 4702 575 2719 259 209 62
Misc. 516 93 376 51 50 09

PGT 2020 178 624 35 168 18
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5.% . Clarifying the above stqtement the witness

stated during evidence :

- "Sir, there has been less selection in the
category of STs than what was advertised for,
although, the number of candidates who appeared
for the interview would havc possibly fulfilled
a greater number of selections. There is a
gap between the number of candidates who
appeared for the interview for ST anc the
number of candidates who were finally scl=acted.

proc./p.3 So, one argument could be, we could have
v dt«15.3.93 selected more. ‘Unfortunately, we have a rule
by which in the interview itself the candidates
. ] may be eligible forselection but when the - .
f he must ‘interview is being conducted,/ have a
minimum of 40 percent marks before he can be

finallys scleeted. Because of these rules,
' thbse candidates who fall to get 40 percent
marks in the interview were not selected.®

= 7 - .The: Secretary, nistry of Human Resources ﬁevelop—
} iy -The S t ~ Minist f Hu R :

ment, also Sstated :

E
*In the interview, that 40'berqent mark 8re
apparently qualifying marks& . So they
are not able to qualify."
- (= -, The Committée:pointedvout'that, while the
educational qualifications are fulfilled by the candidates,

then this 40 percent marks for interview should not be

followed. In reply the witness stated during evidence :

"I would like to make one point clear that
qualifications have been prescribed by the
Board of Governors. Aftar that educational
TOC./pa5 qualification are cons 1dered. They are
t.15.3.93 scrutinised by the Selection Committee
because there are other essential qualifi-
cations for the post of teacher and the
Committee foblow the directions given by
4 the Board of Governors. For the post of
¢ teacher minimum 45% marks are prescfibed
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for the candidates from General category
- ‘ and 5% relaxation is given to SC/ST candi-
/. are dates, i.e. 40% marks/ prescribed for them.?

¢, G . . The Committee pointed out that at least for the
_ , ed ¢

post of teach%§ and other class III vpeosts selection
een ‘

could not haveédone on the basis of marks acquirad by
them in written test or otherwise without interview. In

this regard the witness replied during evidence :

"I would most, suggest that quite.apart from

their getting an aéademic qualification, making

them eligible for being considered as a candi-
proc./p.7 date for appointment #fey must also have the
dt.15.3.93 necessary skill to communicate to the students.

Bacause after all it is a very sacred duty

which they have to perform. In addition,

different Universities, different Institutions

have different ways of marking. Now there

has to be some harmonisation and it is that °

harmonisation which is attempted through the

process of Selection Committee. If we could

not have the Selectidn Committee then one

gould not be able to distringuish between

per€ormance of a good teacher and a bad

teacher. That is why these Committees have

been constituted. The whole idea is that

whoms caver we appoint should be in a position

to teach the student. After all if we do .

appoint a person who is not able to communicate

then we are doing a dis-service to the

student® community. I do agree that there

is a case of taking SC/ST candidates. 3o

far as the SC candidates are concerned, we

have filled the quota, It is only #v the

case of STs that we are facing this problem.”
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15.10 The Committee were informed th:zt in order to clear the
backlog vacancies in teaching and non-teaching posts, the Ministry
is conducting special recruitment for Ss/STs, The Committee are
distressed to note that in earlier special drives in 1989 and 1992
the Ministry were not able to overcome the backlog vacancies. What
dismayed the Committce more was that in the special drive in
May, 1992 a small number of candida£es were selected for various
posts, For the Misc, category 376 Scheduled Castes candidates
appeared in the interview out of which 50 candidates were selected
against the backlog of 102 vacancies. In Casewof ST candidates
out of 368, 259, 51 and 35 candidates only 86, 62, 9 and 18 wcre
| finally selected in respect of PRT, TGT, MISC category and PGT
posts respectively against the backlog vacancies number 151, 162,
66 and 125; Even the representative of the Miﬁistry was candid
in admitting that there was a huge gap between the number of
candidates appearing for the intarviey for ST and the number of

candidates who were finally selected, The Cormittee feel that more
candjdates could have béen selected in the special drive, Even if

the Kendriya Vidyalaya Sangathan try'ta fill up the huge backlog

through repeated special driwves, the vacancy will continue to exist
far years tobether unless and until some serious and meaningful
efforts are made in this regard. The Committee recommend that in

_ . | %, ;
|lorder to £ill up the backlog vacancies the Govt, of India/KVS

should try to reduce the qualifying standard irf the interview a bit
more so that more SC/ST candidates get selected.againet backlog

vacancies, The Committee further recommend that the selected

candidates should be provided a short tefm in-service training

course immediately after selection so that their skills can be

upgraded before taking up their assigmment,
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Promotiops

5.1} 'it hag buven stated . VoLl
| i-that to fill up the promotion quota fﬁr
each category of non-teaching and teaching posts, the
.Departmenfal Promotion Committees (DPCs) are hgld_which
recommend the émployees on the basis of ACRs, seniority—

¢um-fitmess or seniority-cum-merit as the casc may be.

- On being asked what are the concessions/relaxations
allowed to SC and ST employees while considering them for
promotion, the Ministry replied that in th: merit promotion

the zone of consideration is extended up to'5 times the

number of available vacancies. In senirity-cum=fitness

promotion, the 8¢/ST who héye acquiredarmg.nimum length of
service required for the promotion casaﬁcansidered. In
selection scale SC/ST can?idates who have completed thoir
probation period i.e. 2 years are awarded seclection grade
against the quota reserved for them., _
l
. : The Mgnistry have furnished the following Statemen£

regarding Promotion of staff both teaching and non-teaching
in Kendriya Vidyalaya Sangathan,



PROMOT IONS
_ 1999291 | 1991-92

Category of Total Gen. > ge o o en SC ST  Rage Total "Gen. ST ST Rage
of Posts. No.of SC/ST No.of SC/ST No.of SC/ST

prom- Promoted Prom- Prom- From- Prom-

oted - oted oted oted oted
Vice-Principal 37 37 - - Nil 48 39 & 3. 18.75 21 21 - - Nil
to Principal
Principal - .
TGT to PGT 236 225 10 1 5 384 367 15 02 4 - - - - -
PRT to TGT 587 553 24- 10 & 420 349 .44 07 17 256 183 62 11 29
PRT to H.M. 0 157 2 o1 2 182 170 10«82 7 - - - = -
%Hw:mw.umé to 2 2 - - - - - - - - - - = - -
.Ioma )mmﬁx +o ,
supdt.{Schl.C~dre) 2 1 - 33 _ - - - 4 4 - - -
B 83 HSec1ork 28 1 6 1 25 4 2 2 - = 72 59 11 2 18
‘Qaily Wacer to ) L . .
wﬂWrﬂM .mﬂ 6 3 3 - 50 - = - ._.M A D mh.w

w:_Bam._H. _,Mmmum.n. $re) - - - ‘ - - - ] ....




(15 The Committee pointed out that in Group 'A'
no 3C/ST was promoted during ths year 1989, 1990 and
1991. 1In case of Group 'B' no promotions of SC/ST were
done curing the year 1990-91. In Group 'C! only one
‘ST out of 29 in 1989 none in 1990 and only 2 out of
72 in 1991 were promoted.
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5.5 The Comn:.ttee were inforxmed that in order to
fill up. the promotion quota for each category of non-
teaching and tggchmg posts, the Departmental Promotion
Committees are held which recommend the employees on
the basis of ACRs, Seniority-cum-fitness or seniority-
cum=merit as the cgase may be. They regret to note that

a large number of promotion posts reserved for SC/ST

could not be filled due to non=availability of suitable
candidates, The Committee recommend that the KVS should

give promotion to SC/ST candidates by giving suitable
4

relaxations and if after relaxation enough éandidates

are still not available, then the vacancies reserved

for promotion for SC/ST candidates may be filled
through direct recruitment,
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CHAPTER VI

JDMISSION OF STUDENTS IN KENDRIYA VIDY.\LAYAS

. the eriteria """/
(|  ‘When asked 'by 'the Committes abiutfollowed in the

admission tolthe wards’df civilian population, "if has boen
- Stated that the admission t> the floating population

who are desirous of}joining the patterns of studies a
adopted 4n Kendriya Vidyalayas is also givem » subject to
the availabiiity of seats.-ﬂFor adﬁission to Class I
normally no admission test is conducted. However, if the
number of children Seekiﬁg admission is larger than the
number of seats available,” an admission test is considered

necessary to assess the general awareness by means of a

performanec tdet/intervipy.

-

6.2  The Committee e# informed that following instruc-
tions have been issued to Principals for admission to

SC/ST candidates :=

(1) To advertise the reserve quota for SC/3T at the
time of admission in local leading newspapers.

(ii) After meeting the needs of registered SC/ST
candidates if seats of either SC/ST candidates
remain unfilled then the unfilled quota of one
reserved category may be transferred to other /
reservedcategory subject to a maximum number
of seats of 22.5% of fresh admissions.

(1£1) The SC/ST quota ma{ be filled on the basis of the
priority category i.e. children of transferable
Central Government employees, then by children of
transferable employees of autonomous bodies and
public sector undertakings fully financed by thé
Government df India and then by children of non-
transferable Central Government employees and
even by the children of other floating population.
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(iv)  If after accommodating registered candidatesseats
are not fulyy filled up, they may be treated as
unreserved on laft working day of July and
allotted to those in the waiting list.

6.3 ‘WheanSRGa“WHéfniqt&uélifying standard for
admission to various clééses from I to XII for general
candidates and for 3C/3T candidates, the_ Ministry replied
that the admission test will be of the level of the annual
examination of the class preceding the one to which
admission is sought. Candidates receiviﬁg 35% marks in each
subject in the admission test may be considered .eligible
for admission to Criasses II to VIII, But for admission to
class Ik,‘a candidate shoul? cbtain 35% marks in each
subjcct and for admission to Class X, a candidate should
obtain not less than 35% ;n.:_a;ks in each :subject and an
aggregate of 40%. Some,ggﬁoessiohs; " may' i:l'et.':given for

deficiency in language (English and Hindi). The concession

will. not- however, be so liberal that the deficiency can

not be made good by the combined efforts of the school

and the parent in one academic session.

644 'In regard to relaxation given to SC/ST students

in qualifying standards the Committee were informed that
for deciding‘the.stream for Class XI admission, the
students belonging to SC/ST are given maximum concession

of 5 marks in an individual subject or a maximum 65ndassion

of 5 marks spread over different subjects so that the
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the total concession in all the subjects taken
together does ‘not exceed 5 marks. For other classes
cfforts are made "l‘.oltadmit each SC/ST candidate by
ralaxing the qualifying standards.

65 Regarding admission of the 3C/ST students
the represcentative >f the Ministry, Human Res surces

Development stated--'durir;g evidence @

M"For each class we have 35 students.

We follow the reservation >f 15 percent
and 7% per cent. Our instructi:ns are
that if a SC candidate is not available
then it may be handed ivor t» 3T candidate,
if one such is available and vice=versa.
Then our admission axre open till 31 July
because the sessinn starts in July. So
for one month we keep it open. We

keep on waiting for SCST candidates till
31st July and the instructions are if

at the close »f that particular

ses e /—
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day adequate number of students are not
available they can be considered. The
idea being that we should not permit a
facility, which is existing is schools,
to remain vacant and not to be utiliscd.
It means that optimum utilisation of the
capacity should be there.

In addition to this we have other sets of
admissions, that is the reservation for

other categories like RAW, Ministry of Human
Resource Development and special dispensation
cases, etc. Last year a sub=Committea
attached t» the Ministry of HRD ruled that
such special dispensation should not exceed
10 per cent of the total admissions of the
previous year. This is a point we tried to
achieve. Special dispensation admission was
only to the order of 8 per cent to 10 per
cents So we were well within that 10 per
cent. As you are aware in the case of 10 per
cent reservation, according to the recommendations -
of the Committee each Member of Parliament is
given two Seats, each Member of the Council
of Ministers is give five seats, each Member
of the Committee is given five seats and this
is how it is divided and we did the admissions
according to that. We were unable to have
reservation in this category because »f the
special preference or particular preference
exercised by the hon. Members. We have to
go by %-what they desire."

The witness further added :

"With regard to our achievement of
admission in 1991-92 72 908 were admitted,
out of which 11 204 were of SC category
which works aut to 14.6% and 5719 of ST
category which works out to 7.3 per cent
we ‘are very close to the national average.®
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6.7 The Committee note that for admission to
Class I normally no admission test is cnducted.
However, if the number »f children seckinj admission
is larger than the number =f seats available, an
admission test is considered necessary. The Committce
were informed that the admission test will be of
the level o>f the annual examinati>n »~f the class
preceding the osne t» which admission is soughts
Candidates receiving 35% marks in cach subjcct in the
admission test may be considered eligible f-r admission
up to class IX and for admission t»o Class X, a
candidate should obtain not less than 35¥ in each

subject and an agjregate of 40% marks.

6.8 The Committee note that the studemts
bclonging to SCAT are given a maximum concession of
5 marks in any one of the individual subject or a
maximum concession of 5 marks spread over * '
Idifferant subjects so that the total concession in all
subject taken together does not exceed 5 marks. The
Committee fecl that in a situation where the number of
SC/ST applicants are less than the number of seats
reserved for them, there is hardly any need t» hold any

test for admission of the eahdidates belonging t» these
communities in the Kendriya Vidyalaya Sangathn.
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CHAPTER - VI

re | t Tr n

scheme
7.1 When asked whether there is any /  for imparting

pre-recruitment fraining to SC/ST candidates in Kendriya
Vidyalaya Sangathan, the Ministry replied that the
training is a regular feature in Kendriya Vidyalaya
Sangathan and the S?/$Ts'are also imparted in-service
training alongwith others. Howgver, thaere is no

system of pre-recruitment training in Kendriya Vidyalaya

Y

‘$angathan.

-le -

742 During the coﬁrSé‘of'evidence, the representative

of the Ministrf re-iterated the abave'position - )

A e
"

"We have in-service training for
sur teachers for upgrading their
skills. But at the first point
of entry, B.Ed is a compulsory
item of qualification. Over the
years, in order t» u:crade the
skills, and in order: t» put them
in tune with the modern concept,
we do have in-service training
courseg. We do not have as of
now any pre-recruitment training
courses™, '
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On being asked what are the cbncession/relaxations

allowed t» SC and ST candidates at the time of recruitment

the Ministry replied as follows:

a)
b)

c)
d)

e)

f)

7 .4

1

N2 application fee is charged from SC/ST candidates.
All the SC/ST qualified candidates (listed in the
computerised merit list) are c¢alled for interview

irrespective of their cut off marks as for general

v

candidates wherever miffieient number of canidates

(qualified) are not available.

Five years ace relaxation is allowed

Interviews are conducted separately under relaxed
standards.H

Five grace marks are .allowed to SC/ST candidates

by the interview Board,

If required, posts reserved for SC/ST are advertised

separately.

The Committee were informed that in the

adver tisements the number of pnsts reserved for SCs and

STs and als» concessions allowed in age and application

fees etc. are also indicated.
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75 During evidence it was stated by the’

representative of the Ministry that for the post >f teacher
[l E lt’.}
minimum 45%Lare prescribed for the candidates from gener:l

category and 3% relaxation is given to SC/3T candidates

i.es 40% marks are prescribed for them.

746 During the evidence, the witness state that :

"s> far as the minimum qualification for
interview is cnnsesned, there is no
relaxatiﬁn for SC/ST candidatos.®

7.7 Regarding backlog of vacancies »>f teacher in
ST category, the Committee sugjested that the candidates
fqiling 1n'1ntérview can be given short course training

in teacher by'paying stipend under special component plan.
Reacting t»> this, the Secretary, : Minigtry of Human

Rcsource‘-DeVolopmeﬁt stated durlng evidenco t-

"The fact 1s that a larje number >f vacancies
have already been filled up for SCs. It is
snly for the STs that we are facing the problem.
Since July, 1992, advertisement has been given
and a large number 5f applicati» ns have nww bcoen
received. A special attempt will be made in the
selection committee itself. .is the Additional
Secretary was mentioning, SC/STs cannot be
browbeaten * ' by others; they are
being ass ciated with this works let us soco
whether we can completely clear this in the
Committee itself; failing which wo will takc

the suggestions >f the Hone. Member t» do this

in the areas where there is a shortfall and try
and make it up."

7.8 Explaing further, the Additi~nnal Education
Sccretary stated :-

"We will go through the July, 1992 advertisoment:
If we are to appoint 167 and we still feel

at the end of the interview that we can

take only 100 and 67 are n~t gnod enosugh to be

St
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taken in, what we can d» is that

there would be an »rder »f merit. We
will have a merit list of 167 with

a cut-off point at 100. And 67 may

be put through a training programme s»o
that they qualify and they bcecome good
enough t» start teaching. That is

one thing which can be d:ne t» fill up
the backloag vacancies. On a regular basis,
the provisinsn is not there with the
-Sangathan. We have in=service training
programme.:

As I said, there arc »ther schemes
which take care ~»f this pre-service
condition. Since we are also duty-
* bound to fill up the vacancies, we
can take it on one-time basis t» get
the vacancies filled up. Later,
the future vacancies will be taken
care of." '
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7.9 The Committee note with deep regret that
although the Kendriya Vidyalaya Sangathan is facing

huge shortfall in filling up of the reserved quota for
Scheduled Castes and Scheduled Tribes in recruitment,

as of now neither the Sangathan nor the Ministry of
Education tried seriously for conducting pre-recruitment
training course for SC/ST candidates. They find that

a number of SC/ST candidates other wise eligible by
fulfilling minimum qualification fail at interview
stage. They feel that these candidates can come up to
the requisite standard if a short term training course
in teaching is arranged on stipend basis. The Committee
therefore, recommend that pre-=recruitment coaching
course be started for those eligible SC/ST candidates
who are desirous of taking up teaching profession so

as to sharper their skills and can qualify in interview.

NEW DELHI K.
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Reéservation in Service
In reply to a question regarding poor performance of

Kendriya Vidyalaya Sangathan in recruitment of SCs and STs

the representatives of Ministry stated ®till 1989......attempts
were made to recruit the persons of SCs and STs . category
Unfortunately, because of certain qualifications required for
the purpose of teaching and because of other facilities, other
member being available, not many candidates were willing to

take up teaching as a profession, We have instance where the

Sangathan was con_strained' to go in for de-reservation to fill
up the vacancy.... As far as SC people are concerned we are
likely to fill up all the vacancies that we have advertised in
May, 1992, we are still deficient in the case of ST."

Recruitment of Procedur%

On being asked asﬁahat relaxation are provided to SC/ST
candidates so far-as m_inimum qﬁalific.ation is concerned, the
representative of the MiniStrY stated "there is no relaxation
for SC and ST in respect of minimum qualification for the
interview, but in terms of their performance in the interview,

we do try to go as far bel ow as possible,®

When asked what about the percentage of marks, the

witness replied ¢



" There is no mention of percentage of marks

for the primary teachers, their qualification is
just pass mark, but percentage of mark has

been mentioned in TGT."

The witness further cla%ﬁfied :

" In the process >f selection, when they-

are called for the interview and when we try
to select the candidates, we do two things,
In one case, we invite only in the ratio
of 1:8 ancd in the other casc, we invite in-

the ratio of 1:10 even though we may stop for
the general candidates at a higher percentage
depending upon the performance and their
academic qualifications, 1In the case of

SC and ST candidates, we do not want to
restrit. ourseleves to any percentage

of marks but we would like to come down

as much as possible and even the minimum
qualification prescribed would be relaxed

and take as man{ as possibleso that we

are able to fill up the vacancies, In one
case, the desire is to take the best possible
and 1n the other case, the desire is to fill
up the vacancies, That is the sort of approach
that we are making.® '

The witness further elaborated :

®"The approach is totally different, In one
case, it is done by selection test, we have
a large number of applications, W®We do this
in order to see that a limited number of
candidates are called for, In other case,
we have to fill up as much vacancies as

possible, As“far as primary teachers are
concerned, there is no such percentage

of marks prescribed, For trained graduate
teachers, it is 45 percent, We have to
restrict to that, But we will be willing
to comedown and take anybody who is
available and put him there, There, we do
not put him to such vigorous tests during
the process of selection,®

The witness added :
We do not go beyond 40 percent,
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Pre~recruitment Training

When asked whether there is any scheme for imparting
pre-~recruitment training to SC/ST candidates in Kendriya
Vidyal aya Sangathan,the representative of Ministry of Human

Res.duXxces Devel opment stated

®Je have in-service tralnin% for
our teachers for upgrading their skills,
But at the first point of entry, B.Ed
is a complusory item of qualif cation
Over the years, in order to upgrade
the skills, and in orders to put them
in tune w1£h the modern concept, we
do have in-service training courses.
We do not have as of now any Jpre-
recruitment training course,"

The Cokmittee then adjourned,
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Rostere

When the Committee wanted to know whether for the
Group 'C' and Gyoup D posts recruitment are done on regional
basis by fdllowing 100 point rostes, the representative
of Ministry of Human Resource Development st ated?-

"We are following 40 point bec auie
we are _ladve_ftising it on_all India
basis, The 1GT, Pgimary Tegachers,
come under Grouy C and for the
teaching .commnity for whom
transfers take place all over the.
country, we have a common all-India
cadre and that is why we have this
40 point roster."

The witness elaborated.

"This recruitment is linked with the cadre
bec guse of the nature of job and this is spread
all over the cowntry."

He added, f

"We have a problem of All India cadre, which
mens promtion, transfer take place on all
India basis." :

Hg continued?

"If we are to change for Groy C from
40 point to 100 point {mster ‘then the
advantage which the SCs/STs are getting
jn a particular region would be lost;

then he can not apply elsevhere."”
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Sjkection Board

Regarding the questions that are asked ih interview

the representative of the Ministry stated :

lining

“For post-graduate teachers, questions are on the
subject because knowledge of his subject is very
important and he -has to teach at the university
level and same is the casé¢ with the TGTs. In the
case of primary teachers, questions are on general
awareness like what is education, etc. because
after all,/primary teacher is an ordinary graduate
teacher in any subject with B.Ed. Degree. His
task is general awareness. If a perstn is a
graduate in three subjects, it is not necessary
that he will be asked to teach only in those

three subjects. He may be asked to teach any
subject in the primary classes. So my requirc-
ment will be general awareness so far as subjects
are concerned. Therefore, %uestions will be a
very very general nature. The basic point is
wheéther he can carry the children alongwith him

or not because the primary stage is the formative
stage and children are forced in that stage trying
to grapp le what education is so, the'teacher
should be able 'to guide the children.*

The witnesS-added :

"For post-graduate, we have subject competence
and in interviews, out of 100 marks, 50 marks are
for subject competence, communication skill and
bilingual competence - because he has to teach in
English and Hindi in higher ClaSSeS - and general
awareness and participation in / .curricular/

. activities carry ten plus ten marks respecc—
tively. We can ensure fair play and uniformity in
the standard of questions asked by broadly out-
the syllabus out of which these questigns should’
be asked, so far as subject competence is concer-
ned. As regaxds communication skills, extra-
curricular activities etc. we cannot, probably,
think of a model question, syllabus, etc."

On being asked whether serarate interviews for

SC/ST.candidates held in different dates. The witness r

replied : ° . ,

"We have separate interviews for them. The inter-
view Committee is the same, but there are different
dates. If the date is the same, as it may happen
sometime, interview is separate for SC and ST
candidates and we keep the time different.™
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Backlopg and Snocial Drive in KVS

When asked whethcr any special Rcquitment has been

wdertrken by Kendriya Vidyala Sangathan for SG/ST, the

witness st tedia

"Wo hat a (Special)drive in 1989 an- an~ther in
1992 which ?; mrs relevnt. In 1992, as I
explained earlier, we went in for two acdvert isements
one in the mnth of May,1992 eX¥clusively for SCs
and STs and the other in the mnth of

July, 1992 for gonorel candidstcs as alsa the
Scheduled C,stes and Scheduled T ribes.”

When asked why a very small number of SC/ST candidates

have been selected in the earlier special drive though

the number of zpplicants were very large, the re-resentative

Ministry of HD st ated:-

also

"Sir, there has been less selectinn in the
cstegory of STs than what was advertised for,
althnugh, the number of candidates who appeared
for the interview whuld have possibly fuﬁ?illed
a greater number of selectinns.lhere is a

gap between the number of cmdisflat@s who
appeared for the interview for Sl and the
number of candidates who were finally selected.
Sp, one argument could be, we could have
selected mre, Uhfortunately, we have a rule
by which in the interview itself the candidates
rraz be eligible for selection but when the
interview is being conducted he must have a
minimum of 40 percent marks bffore he can be
finally selected. Because of these rules,

those candidates who fail to get 40 percent
marks in the interview were not selected."

The Secret ary,Mihistry of Human R}@sources Development

st atedi-

"In the interview, that 40 pegcent mark are
apparently qualifying marks. 9o they
are not able to qualifye.



The Committee pointed out that, while the educational
qualifications ﬁié'fulfilled by the candidates, then this
40 percent marks for interview should not be followed.

In reply the witnoss stated 3=

9] would like to make one point clear that
qualifications have been prescribed by the
Board of Governors. After that educational
cualification are considered. They are
scrutinised. by the Selection Committee because
there are other essential qualifications U°
for the post of teacher and the Committee
follow the directions given by the Board of
Governors. For the post of teacher minimum
45% marks are prescribed for the candidate
from General Category and 5% relaxation is
given to SC/ST candidates i.e. 40¥% marks
prescribed.for them,"

The Committee pointed out that at least for the post
of teacher and other class III ppstsfsglection could have
been done on the basis of mérks_dcqﬁired by them in written
teét or otherWiseIwithout”iﬁterQiew, 'In this regard the
witnéss repliad 2=

I would most suggest that quite apart from their
‘getting an academic qualification, making them
eligible for being considered as a candidate for
aEpointment they must also have the necessary
skill to communicate to the students. Because
after all it is a very sacred duty which they lave
to perform. In addition, different Universities,
different Institutions have different ways of
marking. Now there has to be some harmonisation
and it is that harmonisation which is attempted
through the process of Selection Committee. If

we could not have the Selection Committee then one
would not be able to distinguish between per-
formance of a good teacher and a bad teacher.

That is why these Committee have been constituted. -
The whole idea is that whomsoOever we appoint should
be in a position to teach the student. After all
if we do appoint a person who is not able to communi-
cate then we are doing a dis=service to the students
community. I do agree that there is a case of
taking SC/ST candidates. So far as the SC candidates
are concerned we have filled the quota, It is only
in the ease of STs that we are facing this problem,

-



Admission of Students of KVS
Regarding admission of the SC/ST students the
representative of the Ministry of Human Resource
Development stasted :-

"For each class we have 35 students, .

We follow the reservation of 15 percent and

74 per cent, Our instructions are that if a SC
candidate is not available then it may be handed over
to ST candidate, if one such is available and
vice~versa, Then our admissionSare open till

31 July because the session starts in July. So

for one month we keep it open, We keep on
"waiting for SC/ST candidates till 3lst July

and the instructions are if at the close of that
particular day adequate number of students are

not available £an be considered, The idea being
that we should not permit a facility, which is
existing in schools, to remain vacant and not

to be utilised, It means that optimum utilisatiop
of the capacity should be there,

In addition to this we have other sets of

admissions, that is the reservation for other

categories like RAN, Ministry of Human Reeource

levelopment and special dispensgtion cases, etc,

Last year a Sub-Committee attached to the

Ministry of Human Resource Development ruled that

such special dispensation should not exceed 10

per cent of the total admissions of the previous
ary This is a point we tried to achieve,

ggecial dispensation admission was only to the

order of 8 per cent to 10 per cent, So we were

well within that 10 per cent, As you are

aware in the case of 10 per cent reservation

according to the recommendationg of the Committee

each Mamber of Parliament is given two seats

each Member of the Council of Ministers is given

five seats, each Member of the Committee is

given five seats and this is how it is divided

and we did hhe admissions according to that,

We were unable to have reservation in this

category because of the special preferenee

or particular preference experienced bK the

Hon, Members, We have to go by what they desire,"
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The witness further added :i-

"With regard to our achievement of admission in
1991-92,972908'WQre adnitted out of wh%ph*i1204 were
of SC category which works eut to 14.6% and 5719 of
ST category which works out to 7.3% we'are very close
to the ngtzsnal agerage."

Pro-R oot Train
Regarding the relaxation in respect of minimum
qualification given to SC/ST candidates at the time of

interviews the representative of the Ministry added :

"So far as the minimum qualification for jinterview
is conCegned, there is-go relaxation for §E/§¥
candidates," -

Regarding backlog of vacancies of teacher in ST category,
the Committee stggested that the candidates f#iling in
interview can be given short course training in'teacher by
,pay;ﬁgfstipend under special cbmponéﬁt plan, Reacting to
this,_the SécrgtarYQHMinistfy of Human Resource Development
stated ‘e 1 .

.*The fact is that a large number of vacancies
have already been filled up for . SCs, It is

only for the SI's that we are facing the problems,
Since July, 1992, advertisement has been given and
a large number ot applications have now received,
A special attempt will be made in the selection
Committee itself, As the Additional Secretary was
ment ioning, SC/STs cannot be brow beaten by others; they
are being associated with this work; let us see
whether we can completely clear this in the Committe
itself; failing which we will take the suggestions
of the Hon'ble Member to do this in the areas where
there is a shortfall and try and make it up.,"



- 7 -
Expl aing further, the Additional Education

Secretary stated :-

"We will go through the July, 1992
advertisement If we are to appoint

167 and we still feel.. at the end ©Of the
interview that we can take only 100

and 67 are not good enough to be taken
in, what we can do is that there would
be an order of merit, we will have

a merit list of 167 with a cut-off
point at 100, And 67 may be put through
a iraining programme so that they qualify
and they become good enou to start
teaching, That is one thing which

can be done to fill up the backlog
vacancies, On a regular basis, the
provision is not there with the
Sangathan, We have ‘in-service

training programme,

As I said, there are other schemes
which take care of this pre-service
condition, Since we are also duty-
bound to fill up the vacancies, we
can take it on one-time basis to get
the vacancies filled up, Later,
the future vacancies will be taken
care of,"

The Committee then adjourned.
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2 The Committee considered Draft Report on Reservations
for and employment of Scheduled Castes and Scheduled

Tribes in Kendriya Vidyalaya Sangathan and Kendriya
Vidyalayas including reservation for SC/3T in admisslon
therein and adopted . with modification as shown in

the Annexure.

3. The Committee authorised the Chairman to finalise
the Report on the basis -of factual verification by the
Ministry of Human Resource Development and get it
presented to both the Houses of Parliament.

The Co tee then d



P
M ANN=ZURE
MODIFICATIONS AS CARRIED IN THE DRAFT
REPORT ON KENDRIYA VIDYALAYA S/WNGATHAN.
Sl. Page Fara For Substitute
l. 29 5.10 They recommend that the They recommend that 1ih
Government of India/KVS  order to fill up the
should consider the backlog vacancies the
desirability of exempting,Government of India/KVS
at least posts of Gr.'C', should try to reduce the
c category of teachers qualifying standard in
from the interview the interview a bit more
before selection pro- so that more SC/ST candi-
vided the candidates’ dates get selected against
posses minimum educa- backlog vacancies. he
tional qualifications Committee further
prescribed for these recommend that the selected
. posts. candidates should be '
provided a short term in-
service training course
immediately after selection
so that their skills can
be upgraded before taking
up theirassignment.
2. 32 5.15 The Committee desire The Committee recommend

that the KVS should
try to give promotion
to SC/ST candidates by
giving suitable relaxa-
tion and dereservation
should be resorted to
only in exceptional
circumstances.

that the KVS should give’
promotion bo 3C/3T candi=-
dates by giving suitable
relaxations and if after
relaxation enough candidates
are still not available,
then the vacancies reserved
for promotion for SC/ST
candidates may be filled
through direct recruitment.
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